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MR. SPEAKER: No, that is not the
report. I am not trying to cut any
discussion. But it hag to take some
other form. It can be taken up, but
not as it is. We can discuss that.

(Interruptions)

MR. SPEAKER: Why are they try-
ing to disturb this?
(Interruptions)
MR. SPEAKER: Will you please
sit down?
(Interruptions)

12.03 hrs.
PAPERS LAID ON THE TABLE

Neyverr Lienrte CorPoraTION LD
NEyYvELl (TAMIL NADU) AND A STATE-
MENT) Rures, 1981.

THE MINISTER OF ENERGY
(SHRI A. B. A. GHANI KHAN
CHAUDHURI): 71 beg to lay on the
Table: — :

(1) A copy each of the following
papers (Hindi and English versions)
under sub-section (1) of section
619A of the Companies Act, 1956: —

(i) Review by the Government
on the working of the Neyveli
Lignite Corporation Limited, Ney-
veli (Tamil Nadu) for the year
1979-80.

(ii) Annual Report of the Ney-
veli Lignite Corpoartion Limited,
Neyveli (Tamil Nadu) for the
year 1979-80 along with the
Audited Accounts and the com-
mentg of the Comptroller and
Auditor General thereon.

(2) A gtatement (Hindi and Eng-
lish versions) showing reasons for
delay in laying the papers men-
tioned at (1) above.

[Placed in Library. See No. LT-
2835/81].
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Regview on AND AnxNvaL Rerorr OF
Visva-BHARTI SANTINIKETAN FOR
1979-80( AvuprTep ACCOUNTS OF THE
CENTRAL INsTITUTE OF  HIGHER
TreeTAN STUuDiEs, VARANASI = FOR
1979-80, ReviEw oN AND AnxnvaL Ra-
PORT OF NATIONAL COUNCIL OF SCIENCE
Muyseum, Carcurra ror 1979.80 Con-
SOLIDATED ANNUAL ACCOUNTS OF Na-
TIONAL COUNCIL OF SCIENCE MUSEUM,
CarLcuTTa FOR 1979-80, STATEMENT FOR
DELAY, REVIEW ON AND ANNUAL REPORT
oF SaHTTYA AKADEMI, NEew Derur, 1980
ETC. ETC.

THE MINISTER OF STATE IN
THE MINISTRIES OF EDUCATION
AND SOCIAL WELFARE (SHRI-
MATI SHETLA KAUL): I beg to lay
on the Table:—

(1) (i) A copy of the Annual
Report (Hindi and English ver-
sions) of the Visva.-Bharati, Santi-
niketan, for the year 1979-80.

(ii) A copy of the Review (Hindi
and English versions) by the Gov=
ernment on the working of the
Visva-Bharati, Santiniketan, for the
vear 1979-80.

[Placed in Library. See No. LT=
2836/81].

(2) A copy of the Audited Ac-
counts (Hindi and English ver-
sions) of the Central Institute of
Higher Tibetan Studies Varanasi,
for the year 1979-80. [Placed in
Library. See No. 1L.T-2837/81].

(3) A copy of the Annual Report
(Hindi and English versions) of the
National Council of Science Mu-
seums, Calcutta, for the year
1979-80.

(4) A copy of the Consolidated
Annual Accounts (Hindi and Eng-
lish versions) of the National
Council of Science Museums, Cal-
cutta, for the year 1979-80 together
with Audit Report thereon.

(5) A copy of the Review (Hindi
"and English versionsy by the Gov-
ernment on the working of the
National Council of Science Mu-
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seums, Caleutta, for the year
1979-80.

[Placed in Library. See No. LT-
2838/811.

(6) A statement (Hindi and
English versions) showing reasons
for delay in laying the Annual
Report and Accounts of the Nationa]
Cotineil of Science Museums, Cal-
cutta for the year 1079-80. men-
tioned at (3) and (4) above.

[Placed in Librory. See No. LT—
2838/81].

(7) (i) A copy of the Annual
Repory (Hindi and English ver-
gsions) of the BSahitya .Akademi,
New Delhi, for the year 1980 to-
gether with Accountg for the year
1979-80 and Awudit Report thereon.

(il) A copy of the Review (Hindi
and English versions) by the Gov-
ernment on the working of the
Sahitya Akademi, New Delhi for
the year 1980.

{Placed in Library. See No. LT-
2839/81].

(8) A copy of the Annual Accounts
(Hindi and English versions) of
the University of Delhi, for the year
1979-80 together with Audit Report
thereon.

(9) A statement (Hindi and Eng-
lish versions) showing reasong for
delay in laying the Annual Ac-
counts of the University of .Delhi,
for the year 1879-80.

IPlaced 4in Library. See No. LT-
2840/81].

(10) A copy of the following
Notifications under sub.section (3)
of section 59 of the Children Act,
1960.

(i) The Lakshadweep Children
Rules, 1981 (Hindi and English
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' versions) published in Notification
No. 1/27/72-Genl. in Lakshadweep
Gazette dated the 1Ist August,
1981

(ii) The Dadra and Nagar Haveli
Children (Amendment) Rules,
1980 (Hindi versions) @ published
in Notification No. ADM/LAW/
242(26) /80 in Gazette of India
dated the 2lgt February, 1981.

(iii) The Dadra and Nagar Haveli
Children Rules, 1979 (Hindj ver-
sion@@ published in Notification
No. ADM/LAW/242(39)/79 in
Gazetle of India dated the 21st
February, 1981.

(11) A statement (Hindi and
English versions) showing reasons
for delay in laying the papers
mentioned at (ii) and (iii) of item
(10) above.

[Placed in Library, See No. LT-
2841/81].

(12) A copy of the following Noti-
fications under sub-section (4) of
seclion 23 of the Suppression of Im-
moral Traffic in Women and Girls
Aet, 1956: —

(i) The Lakshadweep Suppres-
sion of Immoral Traffic in Women
and Girls Rules 1881 (Hindi and
English versions) published in No-
tifieation MNo. 1/40/79-Genl. in
Lakshadweep Gazette, dated the
90th July, 1981.

(i) The Dadra and Nagar Ha-
veli (Suppression of Immoral Traf-
fic in Women and Girls) Rules,
1981 (Hindi and English versions)
published in Nofification No.
ADM / ALw / SIT / 193 /(L) /
(5) / 81 in Gazette of India, dated
the 6th June, 1981.

o — L a4 ———

' @BEnglish versions ot the Notlﬁca tion was ]a:d on the !‘dﬂe on the 23rd

mr 1980.

W version of the Nﬁﬁﬁﬂﬁmwhxdonthe‘l‘n’nleonthem

_-'_-_s T v

e Uy | 4



"n‘-ro-n '

265 r-iu Laid mﬁmﬂu (SAKA)

(Iﬁ) The Suppression of Immoral
Traffic in Women and Girls (An-
daman and Nicobar Islands) Rules,
1980 (Hindi versions) published
in Notification No, 115/1980/21-1-
76-80-Home in Andaman and Nico-
bar Gazette dated the 20th August,
1980.

{Placed in chrary See No, LT-

2842/81].

(13) Two statement (Hindi and
English versions) showing reasons for
delay in layng the papers mention-
ed at (i) and (ii) of item (12) above.
{Placed ip Library. See No. LT-

1842/817.

(14) A copy of the Annual Report
(Hindi and English versions) of the
Central Institute of Hindi, Agra, for
the year 1979-80 together with Ac-
counts and the Audit Report there-
on. [Placed in Library. See No. LT-
2843/81].

(15) A copy of the Annual Account
(Hindi and English versions) of the
Aligarh Muslim University, Ali-
garh, for the year 1979-80 and the
Audit Report thereon,

(16) A statement (Hindi and Eng-
lish wversions) showing reasons for
deélay in layving the above documents.
[Placeq in Library. See Neo. LT-
2844 /81|

(17) A statement (Hindi and Eng-
lish vers'ons) showing reasons for de-
lay in laying the Annual Report of
Visva-Bharati, Santiniketan, for the
yvear 1979-80, mentioned at (1) above.
[Placed in Library. See No. LT-
2845/81].

(Placed in Library, See No. L'T-2845/
81).

PREVENTION OF Fooi) ADULTERATION
(SixTR AMENDMENT) RULEs, 1980

THE MINISTER OF STATE IN THE
MENISTRY OF HEALTH AND FAMI-
LY WELFARE (SHRI NIHAR RAN-
JAN LASKAR‘) I beg to lay on the
Table a copy of the Prevention of Food
Ad ion. _(Sixth Amendment)
Rules, (H’inm and l!‘.nglISh ver-

. (SHRI KARTIK OREON):

MINISTRIES OF

Papers Laid ﬂ
G.S.R.?lﬂmhﬂnﬂedlndia.m

a Corrigendum thmto published in
Notification No. G.S.R, 444 in Gazelte
of India, dated the 2nd May, 1981,
under sub-section (2) of section 23 of
the Prevention of Food Adulteration
Act, 1954. [Placeqd in Library. See No.

- 1LT-2846 /81).

INDIAN TEeLEGRAPHS (FIRST AMEND-
MENT Rures, 1981.

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
I beg to
lay on the Table a capy of the Indian
Telegraphs (First Amendmeni) Rules,
1981 (Hindi and English versions) pub-
lished in Notification No. G.S.R. 388(E)
in Gazette of India. dated 9th June,
1981, under sub-section (5) of section 7

.-of the Indian Telegraph Act, 1885,

[Placeqg in Library. See No. LT-2848/
81].

REVIEW ON AND ANNUAL REPORT OF
ANNUAL WELFARE BoOARD, MADRAS FOR
1979-80 AND A STATEMENT FOR DELAY

-

THE MINISTER OF STATE IN THE
AGRICULTURE
AND RURAL RECONSTRUCTION
(SHRI R V. SWAMINATHAN): T beg
to lay on the Table:—

(1) A copy of the Annual Report
(Hindi and English versions) of the
Animal Welfare Board, Madras, for

the year 1978-T9 together with Au-
dited Accounts.

(2) A copy of the Review (Hindi
and English versions) by the Gov-

ernment on the working of the Ani-
mal Welfare Board, Madras, for the
year 1978-79.

(3) A statement (H'ndi and Eng-
lish versions) showing. reasons for
delay in laying the documents men-
tioned at (1) and (2) above,

[Placeq in -Library. See Np. LT-2848/
81].
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